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('Diile Boun4 Promotion Seheme In 
Neyvell Liplte CorporaUon 

5917. $HRI THAZHAI M. KARU-
NANI'l'Hl: Will the Minister of 
ENERGY AND COAL be pleased to 
state: 

.(a) w e~r it it • fact that a 
''Time bound promotion Scheme" baa 
been introduced in Neyveli Lignite 
Corporation, Tamil Nadu in 1979; if 
so, the details thereof and whether 
the above sche.zne has been approved 
by the Department of Personnel; 

( b) whether the promotions ot 
Scheduled Caste/Scheduled Tribe 
Officials have been badly affected on 
account of sudden introduction o'f the 
above scheme; if so, the details thfte-
of: 

(c) whether the Neyveli Lignite 
Corporation Scheduled Caste/Sche-
duled Tribe Employees' Welfare AsSo-
ciation has represented to the Mana.lfe-
rnent on this issue previously and tf 
so. what are the details and the de-
tail.s of the remedial acti9n taken on 
these by the Management; and 

( d) if the a hove scheme had not 
been introduced suddenly, how many 
Scheduled Castes/Scheduled Tribes 
employees would have got the promo-
tions from 1-1-79 uptiI now, grade 
wise details thereof? 

THE VIlNISTER OF STATE IN 
THE ·i\UNISTRY OF ENERGY 
(SHRI VIKRAM M,AHAJAN): (a) 

Yes, Sir. It is a fact that a "Time 
Bound Promotion Scheme" was in-
troduced in the Neyveli Lignite 
Corporation with effect from 1-1-79, 
as a part of the comprehensive wage 
settlement dated 18-10-78 under Sec-
tion 12(3) of the Industripl Disputes 
Act. 

Under this scheme, promotion is 
·given from one grade to a higher 
grade/post where there is regular 
channel of promotion. and to the 
next hi2her sca1e where there is no 
specific line of promotion, after com-
pletion of 10 years of service in the 
respective grade or scale of pay. The 
promotion in subject to passing of 
tests etc. wherever already pres-
cribed. The benefit of such promo· 
tion will be the same as for the em-
ployees who are promoted regularly 
against the vacancies. 

The scheme has been approved by 
the Board of Directors of Neyveli 
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Licnite Corporation. 

(b) No. Sir. 

(c) Yes. Sir. They wanted to have 
the number of qualifying yeare (10 
years) to be redUCed for the Sche ... 
duled Caste /Scheduled Tribe candi-
dates, which was not aireed to as 
there is no such relaxation even in 
the normal case of promotion. 
They were ad vised that if there are 
actual vacancies and no person is 
available who has completed 10 years 
of ..service, the vacancies are filled up 
with reference to the previous 
qualifying years of service . ..>res-
cribed for the respective post (prior 
to the Time Bound Pro.Jnotion 
Scheme) and the roaster points are 
strictly observed. 

( d) The promotion under the Time 
Bound Promotion Scheme are not 
against the vacancies. Howey er, 
against the actual number of va-
cancies that have arisen during the 
period from January' 79 to March' 80 
(about 125) only 27 Scheduled Caste/ 
Scheduled Tribe employees would 
have normally got promoted accord-
ing t0 the 40 point roaster. But, 
after the Time Bound Promotion 
Scheme. about 77 Scheduled Caste/ 
Scheduled Tribe employees have had 
the benefit of promotion. 

Setting up of Soda Ash Factory at 
Ongole, Andhra pradesh 

!l918. SHRI PASALA PENCHA-
LALAH: Will the Minister of PET-
ROLEUM AND CHEMICALS be 
~ s~  to state: 
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(a) whether there is a propouJ for 
setting up of SOda Ash Factory at 
Ongole in Andhra Pradesh; 

(b) if so, what is the estimated cOst 
and capacity of the industry; and 

(c) whether it will be with foreign 
collaboration; if so, the quantum of 
foreign exchange involved therein? 

THE MINISTER OF PETROLEUM. 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) 

No, Sir. 

(b) and (c) Do not arise. 

Production of Acids 

5919. SHRI A. NEELALOHITHA-
DAS!\N: Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased 
to state: 

(a) what was the total yearly pro-
duction each of ( 1) sulphuric acid (2) 
hydrochloric acid (3) nitric acid (4) 
formic acid (5) acetic acid (8) 
ascorbic acid (7) tartaric acid in each 
of the years 1976-80; and 

{b) what are the units which pro-
duce each of the above acids in India? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) 

The total yearly production in the 
organised sector o't. the chemicals 
namely; Sulphuric Acid, Hydrochlo-
ric Acid, Nitric Acid, Scetic Acid 
and Abscorbic Acid during the years 
1976 to 1980 has been as under:-

Pmduction (in tonnes) 

1977 1978 1979 1g8o 
(Jan. to 
Jwie.) 
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23978 30978 32077 tf3!>o 
(provisi-
onal) 

569.45 685.82 797.87 2sz6.6S. ami. to 
April, So ,, -·-· ....... ·-




